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programme and it is a seriou·· matter 
tor the nuclear powers to co;sid"r as 
to what steps they take il) ensure 
that non-nuclear powers do not feel 
unsafe; that was the prolblcm that 
was posed. No SUCh guarant<ee as 
such was asked for either for Ildia 
or for any other country. On the 
second part of the question, ~~o!re hGS 
been no further discussions or con-
sultations or exchange of in(orma-
tion between the Indian Prime Mmis-
ter and the Prime Minister of the 
United Kingdom. 

Mr. Speaker: Shri R. G. Dubey: 

Sbri Harl Vishnu Kamath: Sir, my 
question has not been fully d.J1sw(!red. 

Mr. Speaker: When I have called 
one Member to put a sUPi>lemental'Y, 
otIhers should sit down. 

Shri Hari Vishnu Kamath: I wish 
the External Affairs Miniskr was n 
little more clear, because my question 
was specific as to whether the matter 
diaDussed by our Prime Minister with 
the British Prime Minister has Oeel'. 
pur<rued further when the Dritis'" 
Prime Minister met the American 
President recently. Secondly, has our 
Prime Minister Or External Affair~ 
Minister been in C'orrespondencc wilh 
the non-aligned nations of Asia and 
Africa with regard to this matter, 
because' it is intended for all the non-
aligned nations-I mean the shi:lld? 

Shrl Swann Singh: WIth regard to 
the first part, there have been nress 
s,tatements according to VIi hich the 
British Prime Minister has said that 
he has mentioned this idea to the 
President of United States; more than 
that, nothiD,g else has happen I'd. 
About the second part, we are not in 
correspondl!lllce with any olther non-
aligned nations. 

8hri R. G. Dubey: In view of the 
serioWII problems arising out of this 
matter, may I know whether the GClV-
ernment of India have any proposal 
to have an emergency conference of 
the non-aligned powers? 

Shrl Swaraa SiIIgh: We do atl;icn 
importance to this problem. It is :t 
serious matter. But there is no pro-
posal to call for a conference of the 
non-aligned nations. 

Explosion of Nuclear Device by China 

'595. Shri Harish Chandra Mathllr: 
Will the Minister of External Atf3irs 
be pleased to state: 

(a) whether Government have· as-
certained the views and reaction of 
the countri'tS which siiIled the '("e.;l 
Ban Treaty (Moscow) on the impact 
and implications of explo~ion of :l 

Nuclear device by China; 

(b) what renewed effort is to bu 
made and positive steps contemplated 
to check the proliferation of Nuclear 
weapons by these countries; and 

(c) whether U.S.A. and U.s.S.R. are 
prepared for any effective joint 
action? 

The Minister of State in the Minis-
try of External A1falrs (Shr;~ti 

Lakshmi MenOR): (a) Government are 
ascertaining the views of various Gov-
ernments on this question. 

(b) At India's request an item 011 
non-proliferation of nuclear weap""s 
has been included on the agenda of 
the 19th session of the United Natioln, 
General Assembly. Government !)ro-
pose to continue its efforts for the 
urgent conclusion of an international 
agreement on non-proliferation of 
nuclear weapons in the General .... s-
sembly in the 188-Nation Disarmament 
Conference and in other suitable 
forums. 

(c) The U.S.A. and the U.S.S.R. 
have declared themselves in favour of 
·preventing the spread of nuclear 
weapons but have not yet been able 
to reach agreement on the terms of 
a draft treaty for this purpose. 

Shri Barish Chandra Mathllr: Mr. 
Speaker, I addressed this question w 
the Prime Minister because it is the 
Prime Minister who with his person"l 
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knowledge could have thrown gre9.ter 
light in the matter. I do not know 
why it has <been transferred to tile 
Minister of External Affairs. 

Shrimati Lakshmi MeDon: The 
Prime Minister is not here; he is out 
of station. 

8hri Barish Chandra Mathur: The 
Parliament is in session and uuportant 
questions are being answered. Prime 
Minister oueht to be here. 

Mr. Speaker: Now what i3 tbE: 
question? 

8hri Barish Chandra ~thllr: May 
I know whether Government's atten-
tion has been drawn to radically 
differing Illi!anings given to the sug-
gestion for joint action by nuclear 
powers made by OUr Prime Mini~ter? 
The ex-Defence Minister calls it ss a 
cart before the horse and our own 
Foreign Minister makes a stat.mlent 
in New York that he is not awar·~ 
of Prime Minister's such stand and 
that he considers joint action by non-
nuclear powers as not feasible. May 
I know what exactly is the positicn 
and whether it would be clarified to 
remove the confusion which has been 
create!d in the country and abroad as 
to what real meaning is to be attached 
to this joint action and how this state-
ment of the Prime Minister is to be 
reconciled with the statement of our 
Foreign Minister and the action being 
taken by the British Prime Minister? 

Shri Swaran 8iD&'h: I think, on this 
issue, the Prime Minister him:lelf 
made a statement in Parliament and 
after that there should not have bef'n 
any confusion. on the second ques-
tion about my statement in New YOlk, 
I do not think that there was any 
eentradiDtion! as such. The question 
that some press people asked me was 
if there is, according to my view, any 
JIOIISibility sf a treaty of protection. 
Some such qu.estion was put-aetual-
ly I have not seen how it was re-
ported in the Indian newspaper.; -and 
I did see some report there. I stated 
that having seen the atmosphere 
here, it is not likely that such a treaty 
wOllld be practical, knowing the two 

nuclear powers' attitude, as to whe-
ther there could be an all-comprehen-
sive treaty which could provide pro-
tection to all countries. Therefore, 
there is, to my mind, no confu~ion. 
The Prime Minister had clearlv pose·j 
a problem that unless the main "uc-
lear powers, namely, the U.S.S.R. and 
the U.S.A., could find some way of 
reassuring the non-nuclear powers 
about their safety, the risk of proli-
feration is great and, therefore, the 
nuclear powers who also are ;n fa-
vour of the policy of non-prolifera-
tion should give serious thought to It 
and shOUld find ways and means cf 
assuring the non-nuclear powers. 

Shri Barish Chandra Mathur: The 
hon. Prime Minister talks ot joint 
action while the han. Foreign Minis-
ter talks of a moral climate ..... . 

Sb,ri Swaran 8lnth: I have not USE:d 
that expression at all. 

8hrl Harillh Chandra Mathur: 'Moral 
climate' is the word which has bee .. 
reported about in the statement made 
by. the Foreign Minister in London. 
I do not knOW if he reads the papers 
or not. Let him dispel the doubts .... 

Shri Swaran SiDgh: I know what I 
spoke. I did not use that expre<lsiol1 
at all. 

Shri Barish Chandra Mathur: We 
are not in direct correspondence with 
the Foreign Minister. We only read 
what appears in the papers. Papers 
talk about the moral climate. May I 
know what makes the Government of 
India to believe that the faint-hearted 
effort to create a climate will bear 
any result particularly in the light of 
the fact that most of the Afro-Asian 
countries are undecided or divided on 
this partioular issue of an explosion 
by China and U.S.A. and U.S.S.R. are 
not saying anything, or is it we do 
not understand our Government cor-
rectly and they have got some teeth 
in the proposal which they have put 
before the world? 

Shri Swaran SiDa"h: It is not cor-
rect that we are faint-hearted in our 
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approach. We are quite clear and we 
are working very strenuously for non-
proliferation and for disannament. 
Therefore, there is no question of any 
f;lint-hearted attitude in this res-
pect. Even amongst the non-aligned 
~ountries, there is that clear declara-
tion contained in the final outcome of 
the Cairo Conference where it has 
been clearly mentioned that all coun-
tries who have not signed the Moscow 
Test Ban Treaty should sign it. There 
is a further part of the declaration 
that those countries which have not 
got the nuclear power should not ac-
quire it or should not develOp it and 
those who have got it should prevent 
its proliferation. So there is a vast 
'!onsensus of opinion in favour of non-
proliferation and it will be wrong to 
.ruggest that countries in the world 
are not conscious of the danger which 
Is inherent in proliferation. 

Mr. Speaker: I may point out one 
thing for the information of the hon. 
Minister that might be amazing to 
him. Day before yesterday I was pre-
siding at the Mock Parliament in 
Meerut College and they too, while 
discussing these external affairs. 
pointed out to me this very thing 
that there was some discrepancy. 
They too stated like that. I was rather 
myself worried about it. He might 
consult the reports that have appear-
ed and then find out whether rus 
statement has been correctly reported. 

Shri Swaran Singh: I will do, Sir. 
We can learn even from the Mock 
Parliament. 

Shri Barish Chanc1ra Mathur: '11he 
Secretary of the Afro-Asian Countries 
Conference who was here also said 
it. 

Shl'i Hem Baroa; On d pOint of 
order. You, Sir, have bee:! the 
Honourable Speaker of this Parlia-
ment .and the custodian of our rights. 
privileges and other thil'gs. So. may 
1 know why you presldpcl over a 
'Mock Parlia,nent'? 

Mr. Speaker: Because this iiouse 
did not give me the honour of presid-
ing On Saturday. 

An hon. Member: FIve day,' busi-
ness is enough for yOu. 

Shri Ranga; If I might venture an 
observation, I agree with my hon. 
friend Shri Hem Barna that our 
Speaker need not have taken the 
trouble to preside over a 'Mod 
Parliament'. 

Mr. Speaker: I might give an ex-
planation. We have to train oW' 
young boys and girls in our col1eges, 
and I hope hon. Members will agree 
with me that we should aid them to 
come up to those standards that we 
expect of the, becallBe theY are the 
future citizens of our country. 

Shri Hari Vishnu Kamath: May I 
request to advise the young boys and 
girls not to use the word 'Meek' but 
some other words when you are in-
vited to preside? 

Shrl Ranga: In view of the fact that 
the External Affairs Minister ha3 
JUSt now said that he stands by the 
statement made in Parliament by the 
Prime Minister, was it not rather em-
barrassing to this country, tr. Parlia-
ment and to the Prime Minister, for 
the ·present External Mairs MInIster 
to venture to make observations in 
the light of the changed circum~tances 
and the changed atmosphere which 
he had found after he had met the 
representatives of the various Gov-
ernments at the United Nations? 
Would it not have been much better 
for him to haVe reserved his own 
commenta until he had met the Prbne 
Minister, ha<i discussions with him, 
and then helped the PrIme Ministe,· 
to come and make his statement here 
in this House? 

Shrl Swaran Singh: I do no' think 
that there was any embarrassment. I 
have been in touch with the Prime 
Minister, and there has be.m no em-
barrassment at all. When I go abroad 
and people .... 

Shri Hem Bara:a: On a point of 
order. 

Mr. Speaker: Let the hon. Minister 
be allowed to complete his annver. 
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8hri Swaran Singh: .... When I go 
abroad and when I am asked ques-
tions on certain things, I ha\'e to say 
something .... 

Shri Ranga: Not necessary, and not 
on every occasion. 

Shri Swaran Singh: .... and it is 
not unnatural that if questions are 
asked on any important issue I have 
to give reactions. It may be that what 
I say is not correctly reported .... 

Shri Bari Vishnu Kamath: It often 
happens! 

Shri Swaran Singh: I would like to 
say that my experience is that in these 
matters we are generally complaining 
against some of OUr pressmen, but 
foreign pressmen really are net Very 
faithful in reporting; sometimES, even 
they misreport. 

Shri Bari Vishnu Kamath: Not 
everyone of them; only a few of them 
might do so. 

lilT If,! f",1fli : it 'IT"RT ~ ~ 
f'li ~r.r UU f~ 'Tit WIl ~ ~ f~ 
~ ~ it <m fm ;t.ft ~ m: f'lll: 
~ m If>1" ill" W,;<:t I ~ ~ 
H'Ii~~~m'f~tt'li~~~ 'IiT'IlT 
m~~ 

Mr. Speaker: That would not be 
relevant here. 

Shr; Swaran Singh: That is not at 
all relevant. But we have made our 
position on this issue quite clear on 
more than one occasion. 

lilT ~f.I- flf'll : ~T w:'IiT' it orr 
mit f~ f'I;m ~ flo ;;If WI! ilT!!:a-
~1 ~iT <:I"r, it ;;n;m ~ ~, 
<m ~ it f~ ~ ~0flT mrr-
fil;r.r<: m <iT<'ft ;;fiffiT ott "{J1f ;;nor ~ 
~ f'fillT ~, lIT <m ~ ~ ott"{J1f ;;n;rit 
If>1" ~ lff;;r;rr ;r.rr ~ ~ ? 

iii\" m ~ : it ~ 'liT 'flIT ;;rqr.r 
<{I 
1959 (Ai) LSD-2. 

Mr. Speaker: The hon. Member 
wants to know whether this policy 
has been formulated after coDlUlta-
tion with the people or whether' it is 
proposed to have consultation with 
the people even afterwards. 

Shri Swaran Singh: In ~uch matters, 
Government take the decision, and 
G()vemment are supposed to repre-
~ent the people including the Parlia-
ment. Therefore, even on important 
issues, we attach the highest irn~rt­
ance to this. And we do not regard 
thi~ as even a party-matter, acd we 
ha~'e taken a decision. It is not a new 
c1£cision but a continuation of an 
original decision; that is, OUI policy 
!"\(.t to develop nuclear enLigy for 
non-lJ)eaceful purposes is a policY 
which is continuing, and then is no" 
,!upstion of having aLlY ,-,articular 
consultation. That is not the process 
t.hrough whiCh We pa~s iVhp'Il He take 
rlecisions. 

lilT fif1fm flf'll : iI"~ ~, 
i!ru~~mmh~ I *,"T~ 
if ;:;ft ;;rqr.r f~ ~ n: it if ~ f'li 
~ ;ft;r if ;:;ft ~ 'liT ~ f.!;lrr ~ 
~ ~ ~ if "{J1f ;;ry;ft ~ lfT ~ 

~'Ii;t.ft~~ ~flI;~ ~~ 
~f~~<:t1im~ ~~f'li~ 
;ft;r it ~ 'liT f~ f.!;lrr ~ ~ ~ 
f~ 'liT ;;fiffiT ott "Ulf oft ~ lIT 

~? 

~ ~ : mh, m-h I ~ 
~~f.t;~~~;!llT>R~ om: 
~ it ~~ 'Ii"m ~ I 

Shri S. N. Chaturvedi: May I knew 
",hether non-proliferation lind non-
Bcquisition of nuclear we.'pons will 
not place the non-nuclear powens at a 
permanent disadvantage and 'It the 
mercy of the nuclear powers? Have 
Government considered that !lSl>ect of 
the question? 

Shri Swaran Singh: Non-proiifera-
tion is in the interests of every one. 
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i.e. the powers having nuclear wea-
pons and those powers who have not 
got the weapons. 

Shri S. N. Chaturvedi: How;" 1heir 
security guaranteed? 

Mr. Speaker: Short Notice Q~estion. 

12.00 hrs. 

SHORT NO:rICE QUES:rIONS 

PakistaD Military Delegation in V.A.B. 

S.N.Q. 8. Shri Hem Barua: Will the 
Minister of External Aftairs be pleas-
ed to state: 

(a) whether it is a fact that a 
Pakistani Military Delegation headed 
by Gtmeral Musa, Commander-in-
Chief, Pakistan armed forces is at 
present in Cairo; 

(b) whether it ~ a fact that after 
its talks with the U.A.R. Government 
the proposed jet agreement between 
India and U.A.R. has been postponed; 
and 

(C) whether it is also a fact that 
this is the first time that the U.A.R 
has invited a Pakistani Military 
Delegation? 

The Deputy Minister in the Minis-
try of External Aftairs (Shri Dinesh 
Singh): (a) Yes, Sir. 

(b) No, Sir. 

(c) Yes, Sir. 

Shri Hem Barua: May I know if it 
is not a fact that both diplomaticaUy 
and politically Pakistan and UAR 
were poles as under during the last 
ten years and President Nasser level-
led one of his bitterest criticisms 
during last year against Pakistan for 
Pakistan sending military aid to the 
royalists in Yemen through Saudi 
Arabia; if so, may I know whether 
Government have tried to aSlCertain 
the political psychology behind this 
phenomenon of friendship between 
Pakistan and UAR and the extent to 
which it might affect our relations 
with UAR? 

Shri Dinesh Singh: This visit tl> 
the UAR is in return for the visit 9f 
the military team from UAR that had 
gone to Pakistan. There is not likely 
to be any political implications of this. 

Shri Hem Barua: What about the 
background? During the last ten years 
there was no friendship between the 
two countries. 

Mr. Speaker: Let us look ahead. 
Background is difficult to know. 

Shri Hem Barua: May I know if it 
is a fact that when this sudden spurt 
of military friendship took place be-
tween Pakistan and UAR, our Ambas-
sador was not available in Cairo to 
report about this development. and 
our Charge d'Affaires did not report 
it to our Government until he was 
asked by the External Affairs Minis-
try to dO so; if so, since this is not 
the first time that our Ambassadors 
have failed at the crucial moment, 
may I know what steps Government 
have taken to gear up our dipl~matic 
machinery abrood so as t.o avoid these 
pitfaJls or awkward situations? 

Shri Dinesh Singh: I would not say 
there has been any neglect on the 
part of our Ambassador. 

Mr. Speaker: His point is. firstly 
our Ambassador was not there, se-
condly the Charge d' Affaire. did !)'C! 
report until we asked for that. 

Shri Dine&h Singh: I canno! say 
offhand whether the Ambassador was 
there or not at the particular time. 
May I say it is not necessary for the 
Ambassador to be at the post when 
there is a military delegation? The 
Embassy is there, and that is func-
tioning. We have received a report 
from the Charge d·Affaires. I would 
not say that this is in response to a 
telegram necessarily. It has come as 
a regular report. 

Shri Hem Barua: Sir, on a point of 
order. Here is a Minister who ~olis to 
give information. We have al",ays 
been told that we should try to "licit 
information from the Governrn~l!t. But 




